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NATIONAL HUMAN
RIGHTS COMMISSION

NHRC seeks reports on death of UTP in Odisha jail

EXPRESS NEWS SERVICE @ Cuttack

THE National Human Rights
Commission (NHRC) has sought
a detailed report from the Gajap-
ati district administration and
jail authorities on the death of a
28-year-old undertrial prisoner
in custody at Parlakhemundi
sub-jail on September 5.

The Commission took cogni-
zance of the matter after a com-
plaint by Jeypore-based human
rights activist Anup Kumar Pa-
tro alleging that Runa Badarait,
who had been lodged in the jail
since July 7. died after suffering
severe stomach pain.

According to the complaint,

Badarait had repeatedly com-
plained of illness but was alleg-
edly treated only by the jail
pharmacist and not shifted to a
hospital in time. The NHRC also
noted that it had received an in-
timation about the death from
the superintendent of Parla-
khemundi sub-jail.

The complaint and intimation
was placed before the Commis-
sion on September 25, After pe-
rusing them, the Commission
directed the district magistrate
and SF, and the jail superintend-
ent to submit reports within
three weeks.

The Commission has soughta
detailed report covering all the

aspects leading to death, besides
the deceased’s initial health
screening report in the NHRC-
prescribed format and complete
medical treatment records. The
medical records are required to
include details from any previ-
ous jail, if applicable, along with
a chronological medical sum-
mary of the ailments and indoor
or outdoeor treatment provided.

The authorities have also been
asked to submit the inguest
panchnama, a typed copy of the
postmortem report and its video
CD, besides chemical and his-
topathology examination re-
ports of viscera, wherever
applicable,

The NHRC further sought the
final cause of death based on the
FSL report, if applicable, and
the magisterial enquiry report.
It has also asked for an action-
taken report on the magisterial
enquiry, the status or final out-
come of any departmental ac-
tion or eriminal proceedings,
and any Crime Branch or CID
inquiry report, if conducted.

The Commission directed its
registry to ascertain from the
Odisha State Human Rights
Commission whether it has tak-
en cognisance of the death in
judicial custody and, if so, the
date on which such cognisance
was taken.
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Eco Warrior Awards 2026: Bhupender Yadav Calls Conservation a National Responsibility, Honours India's
Environmental Champions

New Delhi [India], September 30: Protecting forests, wildlife, biodiversity and natural heritage is not merely a
government responsibility but a national commitment, said Union Minister for Environment, Forest and Climate
Change Bhupender Yadav on Tuesday evening.

Speaking at 4th Edition of Eco Warrior Awards in Delhi, Mr Yadav said that India’s forests serve as ecological
infrastructure, reqgulating water, moderating climate, conserving soil and supporting biodiversity and livelihoods.
He called for a landscape-based approach integrating forests, wildlife, agriculture, water, livelihoods and human
settlements, while stressing the importance of technology, scientific knowledge and community participation in
conservation.

The Minister also highlighted the growing challenges faced by forest officers, including climate change, forest
fires, habitat fragmentation, human-wildlife conflict and increasing pressure on natural resources. He
acknowledged the contribution of frontline forest personnel and stressed that tribal and forest-dependent
communities must be recognised as active partners in conservation.

Forests as India’s Ecological Infrastructure

Addressing the event, Mr Yadav said India's forests are vital ecological infrastructure supporting water, climate,
soil, biodiversity and livelihoods. He acknowledged the contribution of frontline forest personnel and stressed the
role of tribal and forest-dependent communities as partners in conservation. The Minister said conservation has
become increasingly complex, with forest officers required to manage entire ecological landscapes while
balancing development, livelihoods, human aspirations and wildlife needs. He highlighted emerging challenges
such as climate change, increasingly frequent and unpredictable extreme weather events, forest fires, water
stress, habitat fragmentation, invasive species and growing pressure on land and natural resources. He called for
a landscape approach that brings together forests, wildlife, agriculture, water, livelihoods and human settlements.
Mr Yadav said conservation is not merely a government responsibility but a national responsibility, describing the
Forest Service as a service entrusted with the stewardship of India’s natural capital. He acknowledged the
contribution of beat guards, rangers and other frontline personnel who patrol forests, respond to forest fires and
protect wildlife habitats, saying they are the people who translate conservation policy into action on the ground.
He said the Eco Warrior Awards celebrate “courage without publicity, service without applause and commitment
without immediate rewards” and should inspire many more people to work for India’s forests, wildlife and
environment. He concluded that India’s conservation journey under the visionary leadership of Prime Minister
Shri Narendra Modi continues to demonstrate to the world that development and environmental stewardship can
advance together.

Eco Warrior Awards Recognise Outstanding Conservation Efforts

The Lifetime Achievement Award was presented to Brij Kishore Singh, a 1976-batch Indian Forest Service officer of
the Karnataka cadre and former Principal Chief Conservator of Forests and Head of Forest Force, for his decades-
long contribution to forest and wildlife conservation. He was instrumental in combating the menace of notorious
sandalwood smuggler and brigand Veerappan.

The awards recognised exceptional contributions across eight categories: Protected Area Management, Wildlife
Protection and Conservation, Environment Conservation, Community Connect, Best Use of Technology, Special
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Jury Award, Special Projects and Lifetime Achievement.

For the first time, two winners were selected in each of the individual award categories, following a rigorous
evaluation of more than 80 nominations from across the country.

In the Protected Area Management category, Dr. Prakash Chand Gogineni, Conservator of Forests and In-charge
Field Director of Similipal Tiger Reserve, Odisha, and Manish Singh, Divisional Forest Officer, Pilibhit Tiger Reserve,
Uttar Pradesh, were honoured for strengthening tiger and wildlife conservation through technology, protection
measures and community participation.

The Wildlife Protection and Conservation Award went to Selvi S. Senbagapriya, DCF (Genetics), Coimbatore, Tamil
Nadu, for community-based conservation and scientific monitoring in Mudumalai, and Dr. Sanjeev Sharma, DCF,
Palampur Forest Division, Himachal Pradesh, for wildlife rescue, rehabilitation and anti-poaching operations.
Under Environment Conservation, Dharm Singh Meena, Conservator of Forests, Bhagirathi Circle, Uttarakhand,
was recognised for restoring springs and streams through scientific water conservation, while Suman
Shivashankar Sivachar W.M., DFO, Wokha, Nagaland, was honoured for protecting Amur falcons, engaging former
hunters in anti-poaching and conserving Doyang Reservoir.

The Community Connect Award recognised Dhawan Kumar Rawat, DFO, Pakke Tiger Reserve, Arunachal Pradesh,
for linking conservation with community livelihoods, and Gurharsh Singh, DCF, Rampur, Himachal Pradesh, for
constructing a timber bridge within six hours after the Samej cloudburst to facilitate rescue operations.

In Best Use of Technology, N. Jayaraj, Wildlife Warden, Hosur, Tamil Nadu, was honoured for introducing an Al-
based surveillance and early-warning system to protect elephants near a vulnerable railway stretch. Ramsundar
M., Director, Rajgir Zoo Safari, Bihar, was recognised for digital booking, CCTV surveillance and GPS tracking.

The Special Jury Awards went to Savita Dahiya, DCF, Barmer, Rajasthan, for restoring Tal Chhapar grassland and
improving habitat for blackbucks and chinkaras, and K. Karthikeyani, DFO, Thanjavur, Tamil Nadu, for a campaign
that removed 239 illegal guns from the landscape and strengthened elephant protection.

The Eco Warrior Awards 2026 and Eco Warrior Conclave were organised by Indian Masterminds in association
with the Indian Forest Service Association (IFSA), to recognise outstanding contributions to forest protection,
wildlife conservation, environmental sustainability and community participation. The event brought together
senior forest officers, conservationists, policymakers, scientists and industry representatives to celebrate India’s
environmental champions and discuss emerging challenges in conservation.

Project Elephant and Great Indian Bustard Initiatives Honoured

The Special Projects Award recognised two major conservation initiatives: Project Elephant, led by Ramesh Kumar
Pandey, Additional Director General of Wildlife, and the Great Indian Bustard conservation project in Rajasthan.
Dr. Parag Nigam, scientist at the Wildlife Institute of India, and Dr. Vaibhav C. Mathur, Inspector General of Forests,
received the award on behalf of Project Elephant.

The Great Indian Bustard project team was represented by Gobind Sagar Bhardwaj, Director of the Wildlife
Institute of India; Dr. Tushna Karkaria, Project Scientist and Senior Veterinarian; Dr. Vaibhav Mathur; and KCA Arun
Prasad, Additional Principal Chief Conservator of Forests (Wildlife) and Chief Wildlife Warden, Rajasthan.
Conclave Explores Technology, Corporate Partnerships and Environmental Ethics

The conclave featured three panel discussions on emerging conservation priorities.

The first session, “Al & Technology for Conservation and Natural Resources Management,” was moderated by
journalist and wildlife expert Ajay Suri. The panellists included Sumit Sabarwal, N. Jayaraj, Dr. Gopala Areendran
and Dr. Bilal Habib.

The second discussion, “Role of Corporates in Forest Management,” was moderated by senior journalist Manoj
Singh. The panellists were Dr. Pravir Deshmukh, K. Ravi Chandran, Zubair Mohammed and Anikethan C.

The final session, “Sustainable Development & Environmental Ethics,” was moderated by IFS officer Dr. Nishant
Varma. The discussion featured Dr. Madhu Verma, Gobind Sagar Bhardwaj and Dr. Deepankar Ghosh.

A wildlife photography exhibition showcasing photographs captured by civil servants from across India was also
organised during the event.

Dignitaries Attend Ceremony; IFSA Souvenir 2026 Released

The event was attended by Dr. S. K. Awasthi, Director General of Forests; Mr. Bharat Lal, former Secretary General,
National Human Rights Commission (NHRC); IFSA President Anita Karn; General Secretary Monalisa Dash; Indian
Masterminds Founder Prabhakar Singh; and Co-founder and Editor Sharad Gupta, among other dignitaries.

Ms Dash welcomed the guests and outlined the efforts of the Indian Forest Service Association in advancing the
interests and welfare of IFS officers across the country.

The ceremony also witnessed the release of the IFSA Souvenir 2026, featuring the experiences, perspectives and
conservation journeys of Indian Forest Service officers.



The programme included addresses by IFSA President Anita Karn and Director General of Forests Dr. S. K. Awasthi,
followed by the Minister’s address. Editor Sharad Gupta delivered the vote of thanks, acknowledging the
awardees, dignitaries, sponsors and participants.

The awards, instituted in 2023 by IFSA and Indian Masterminds, have evolved into a national platform celebrating
conservation initiatives, innovation and the contribution of forest officers and frontline personnel. The ceremony
concluded with a group photograph of awardees and dignitaries, celebrating their collective commitment to
protecting India's natural heritage.

Leading Public Sector and Corporate Partners Support Eco Warrior Awards 2026

The event was supported by several prominent sponsors, including Hamdard Laboratories, GAIL India Limited,
Karnataka Soaps and Detergents Limited, Gujarat Mineral Development Corporation Limited, Jungle Lodges &
Resorts Limited, and Indian Oil Corporation Limited. The other sponsors included Bharat Petroleum Corporation
Limited (BPCL) and Hindustan Petroleum Corporation Limited (HPCL).

Their support contributed to the successful organisation of the Eco Warrior Awards 2026 and the 4th Eco Warrior
Conclave, providing a platform to recognise and celebrate India’s efforts in forest conservation, wildlife protection
and environmental sustainability.
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Alarms, flashing lights before fire: CCTV puts Amravati hospital response under lens

An inquiry conducted after the fire found several lapses in the Amravati hospital's fire-safety preparedness.

CCTV footage of the August 24 fire at the state-run hospital in Maharashtra's Amravati shows alarms sounding
and red warning lights flashing before staff responded to the fire that killed three newborns, raising fresh
questions over the hospital's safety systems and emergency response.

Three premature newborns died in the fire in one room of the Neonatal Intensive Care Unit (NICU) of the Amravati
District Women's Hospital, while 36 other infants were rescued and shifted to other hospitals.

The CCTV footage has raised questions about the sequence of events between the first warning signals, the
outbreak of the fire, and the evacuation of the newborns.

Hospital staff told The Indian Express during its visit to the hospital after the incident that the fire alarms had not
functioned.

What CCTV footage shows

The footage, which has now emerged, shows two nurses sleeping in the lobby outside the Sick Newborn Care Unit
(SNCU). They appear to wake up after an explosion, with both seen covering their ears.

The nurses, along with other hospital staff, then rush toward the unit and try to douse the flames with fire
extinguishers. The ward door also appears to be closed initially and is later opened by the nurses.

It shows the alarm sounding nearly three times, accompanied by flashing warning lights inside the ward, before
the fire intensified.

The incident is believed to have started at around 2.50 am. Preliminary reports attributed the fire to an explosion
involving a ventilator manufactured by Schiller.

What the probe found

An inquiry conducted after the fire found several lapses in the hospital’s fire-safety preparedness. The fire alarm
and sprinkler systems were found non-functional, and the fire pump house was reportedly locked when the fire
broke out.

Five officials were suspended after the inquiry, and action was initiated against two companies over alleged lapses
in fire-safety equipment.

The National Human Rights Commission (NHRC) also took note of the deaths and sought a report from the
Maharashtra chief secretary.

An 11-member committee constituted to investigate the Amravati hospital fire has submitted its report to the
state government. However, the report has not yet been made public.
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Jatani Ganesh Immersion Tragedy: Who Could Face Legal Action?

The death of a youth during a Ganesh immersion procession in Jatani has raised questions over public safety, D)
restrictions and possible negligence.

Bhubaneswar, September 30: The death of a youth during a Ganesh immersion procession in Jatani has raised
questions over public safety, DJ restrictions and possible negligence.

A concrete slab attached to a roadside building collapsed on spectators on September 26, killing Biswajeet Barik
of Harirajpur and injuring several others.

Investigators are examining whether vibrations from a high-decibel D) system contributed to the collapse.
However, reports indicate that the building was decades old and had been exposed to heavy rain. Police have
therefore indicated that technical experts may be consulted before drawing any conclusion on the cause of the
collapse.

Additional Police Commissioner Narsingha Bhola had clarified that police had not granted permission for the D)
operation during the event.

Who could face legal action?

Under Section 106(1) of the Bharatiya Nyaya Sanhita (BNS), 2023, a person whose rash or negligent act causes
death may face imprisonment of up to five years and a fine. However, investigators would need to establish
negligence as well as a direct link between the alleged act and the death.

DJ operators could come under scrutiny if they operated in violation of applicable restrictions and evidence
establishes that excessive sound or vibrations contributed to the structural failure.

Procession Organisers may also face investigation if they had responsibility for crowd management, sound-
system compliance or public safety and failed to take reasonable precautions.

The building owner or person responsible for the structure could face scrutiny if investigators find that the
structure was dangerously defective or inadequately maintained and that there was knowledge of the risk or a
failure to take necessary precautions.

Public officials could also be examined if evidence establishes that they had a specific legal duty relating to safety
or enforcement of applicable restrictions and failed to discharge that duty.

The National Human Rights Commission (NHRC) has sought an action-taken report from the Khurda
administration and police concerning allegations of high-decibel D) use and possible administrative negligence.
For injuries,Section 125 of the BNS deals with rash or negligent acts endangering life or the personal safety of
others, with higher punishment where hurt or grievous hurt is caused.

Police have registered an unnatural-death case and are investigating the circumstances.


https://www.prameyanews.com/jatani-ganesh-immersion-tragedy-who-could-face-legal-action
https://www.prameyanews.com/jatani-ganesh-immersion-tragedy-who-could-face-legal-action

§

i Odisha Bytes, Online News, 01/10/2026

Source: https://odishabytes.com/nhrc-seeks-odisha-dms-report-on-stone-
quarrying-in-simlipal-foothills/#google_vignette

NHRC Seeks Odisha DM's Report On ‘Stone Quarrying’ In Simlipal Foothills

Bhubaneswar: The National Human Rights Commission (NHRC) has sought an Action Taken Report (ATR) from the
Mayurbhanj District Magistrate on allegations of illegal stone quarrying in the foothills of Simlipal National Park,
In an order dated September 28, the NHRC directed the DM to inquire into the allegations and submit a report
within two weeks of receiving the Commission’s communication.

The complaint, filed by rights activist and advocate Akhand, alleged that unauthorised stone quarrying was being
carried out in the area, particularly at night, using drilling machines and explosives.

It claimed that blasting caused loud explosions and tremors in nearby villages, including Saratchandrapur and
Bankasahi, and that cracks had developed in some houses, particularly mud houses inhabited by poor and
vulnerable families.

The complainant also alleged that quarrying was being undertaken without requisite approvals or environmental
clearances.

He further alleged that over 50 stone-laden trucks were passing through the area daily, affecting road safety and
the life of residents.

Concerns were also raised over alleged deforestation, hill cutting, and noise and air pollution in the Similipal
region. The complainant contended that such activities could adversely affect the safety, livelihood and dignity of
local communities dependent on natural resources.

The NHRC observed that “if true”, the allegations would constitute serious violations of human rights. It
accordingly directed its registry to forward the complaint to the DM for an inquiry and an expeditious report.

The complainant has sought action against those involved in the quarrying, including confiscation of machinery
and trucks, besides relief and compensation for families whose houses were allegedly damaged or whose lives
were put at risk.
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NHRC Demands Report on Illegal Stone Mining Near Similipal National Park

The NHRC has ordered the Mayurbhanj DM to probe illegal stone mining and night blasting near Similipal
National Park and submit a report within two weeks.
The National Human Rights Commission has stepped in following complaints of rampant illegal stone mining and
night blasting in the foothills of Similipal National Park.

In an order issued September 28, the rights panel directed the Mayurbhanj District Magistrate to look into the
matter and submit an action-taken report within two weeks. The commission observed that the allegations, if
true, amount to a serious violation of human rights.
The intervention follows a formal petition brought before the commission by a human rights activist. According to
the complaint, miners have been using heavy drills and explosives, mainly at night, to extract stone without valid
permits or environmental approvals.

The blasting has triggered loud explosions and strong tremors, causing cracks in houses across nearby villages
such as Saratchandrapur and Bankasahi. Poor families living in mud homes face the greatest risk of structural
damage and collapse.

The activity has also taken a heavy toll on the surrounding environment and daily village life:

Heavy traffic: More than 50 stone-loaded trucks move through the area every day, creating road safety hazards
and disturbing everyday movement.

Environmental harm: Hill cutting and tree clearing have caused severe air and noise pollution, threatening the
safety and livelihoods of forest-dependent families.

The complaint urged the administration to take strict legal action against those running the illegal units, seize the
machinery and trucks involved, and provide financial compensation to the affected villagers.
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Odisha: NHRC seeks report on illegal stone quarrying near Similipal

Bhubaneswar: The National Human Rights Commission (NHRC) has sought an Action Taken Report from the
Mayurbhanj District Magistrate on alleged illegal stone quarrying in the foothills of Similipal National Park,
including areas near Saratchandrapur and Bankasahi villages.

In an order dated September 28, the NHRC directed the DM to inquire into the allegations and submit a report
within two weeks of receiving the Commission’s communication. The complaint, filed by rights activist and
advocate Akhand, alleged that unauthorised quarrying was being carried out, particularly at night, using drilling
machines and explosives.

Blasting has allegedly caused loud explosions and tremors in nearby villages, with cracks developing in some
houses, especially mud houses inhabited by poor and vulnerable families. The complainant also alleged quarrying
without requisite approvals or environmental clearances and claimed that more than 50 stone-laden trucks
passed through the area daily, affecting road safety and residents’ normal lives.

The complainant further alleged deforestation, hill cutting, and noise and air pollution, warning of risks to the
safety, livelihood and dignity of communities dependent on natural resources.

The NHRC said that, if true, the allegations would constitute serious human rights violations and directed its
Registry to forward the complaint to the DM for an expeditious report. The complainant sought action against
those involved, including seizure of machinery and trucks, besides relief and compensation for affected families.
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Teacher faces FIR for using kids in anti-PM, CEC video; NHRC seeks report

Agra: Police registered an FIR against a 28-year-old tuition teacher in Etah for allegedly using minor children in
social media videos carrying political remarks against PM Narendra Modi and Chief Election Commissioner
Gyanesh Kumar, while National Human Rights Commission (NHRC) took cognisance of a complaint raising
concerns over the children’s dignity, privacy, psychological safety and parental consent.

Police action against Pratibha Yadav followed a complaint by local beat sub-inspector Gagandeep Singh over a
reel allegedly uploaded on Instagram on Sept 28. Police said the video showed children making remarks seeking
the resignation of Modi and Kumar and carried references to “vote chori”. It also featured a remark referring to
the children as “small cockroaches”. The content was subsequently shared across social media and circulated
widely even after Yadav deleted the videos from her accounts.

Based on Singh's complaint, Kotwali Nagar police registered an FIR under BNS sections 352 (intentional insult
intended or known to provoke a breach of peace) and 353 (statements conducing to public mischief), along with
provisions of the IT Act. Police also initiated separate proceedings against Yadav for breach of peace.

“An FIR has been registered by the outpost in-charge in connection with the circulation of the video. Action has
also been taken against the teacher for breach of peace,” Etah SSP Dr Elamaran G said. TOI contacted Yadav for
her response, but she declined to comment.

Separately, NHRC took cognisance of a complaint alleging that minor children associated with a purported
coaching centre in Etah were being scripted and repeatedly used in objectionable and politically sensitive social
media videos. The complaint raised concerns over their dignity, privacy, psychological well-being, parental
consent and possible exploitation.

A bench headed by NHRC member Priyank Kanoongo issued notices to Etah SSP and district magistrate, Meta
India's managing director and country head, and secretary of ministry of electronics and information technology,
seeking action-taken reports within two weeks. NHRC also asked police to identify the children involved and take
appropriate measures for their protection.


https://timesofindia.indiatimes.com/articleshowprint/134600160.cms

Hindustan, Online News, 01/10/2026

et
NATIONAL HUMAN
RIGHTS COMMISSION

Source: https://www.livehindustan.com/national/story-human-rights-

201790766256175.html

8 AT ol T, T SR g & gfaen e & Fder

T AR ST & faiw Aifvex &, Ui AR T 3 $8 AT & grar ok @ giaearsit S Iueteerdr iR SR &
317 oft Terd YT I 79 1S, Y SR i yHToT U Iueie R

T AR AT & Ay Aifex . udia AR A1k 3 sifdenrieat ot Ader iy fos s AT o1 grate gffeda aa & a1y
3% Wy YT, A2 w18, U2 3R feirar vmmor vz gid Feft gered giaems Sucteer aTg Sme| 3614 wher foh et ura safay
D! SIS & AU H TRBRY 1SS b 19 & AT 9 @1 S1¢ | YR hl fSent wrafers G9rR 7 srfderiRal & a1 daes # =
AT A AFATIRRT & TReT0T 3R SR Td dfd ot & ahearor & forg danfora atsrradt &t aefter &6

8 AT o feiq srmasaes Fdsr

351 el fh 8 AR ot IuTR SR gareil & Ty TS Sttad o e armTfoies ok enfefes Termar off Iucreer &g Sq| U
TN Bl TReART ArsrTel § Se & foiw fAvmmar Regianor foran g 3617 eearirar 6 ffa aret o8 AT & fRegiar ymmor o
TR Y UfehaT TRl e & FAaer fag) e gt e ard, der iR arnfSies Rafm Aisrman & cifdrd ArHel et mraffendr @ Ao
I DI FETl

Frorait & st dht aeten

3. A1k 7 gl [ FSTHE Farfeld =1 &t Tl T8 8, dfceh I7ehT arafaes auTs safert deh uga-T a1feq| 36 g Sifder &=
# SRR et it R H SRt & | Rda, srrer, e ofik afad ot ot gierreit @ siga & faw goft R sosdht aaeaa
3R Gagasfterdr & &rf B3|

& B HiS[g SAfARRY

HStert f. afeld ARmI0T st 3 3F. A1eh T TR fohaT 3R ek Faer ot Faifda fawmT & srgurem gfead avm o smeare faam
Joos # diHan T, 3mRes g, R AfRge & Y, 7% e siffert sifid i, 9gries 97 Sigerd Ui $AR, fiel JHTST hearor
SfARRY gater erf 3R e vider srfderRt sifarer g wEiar Tia sifdewr Hivg @1


https://www.livehindustan.com/national/story-human-rights-commission-directs-rehabilitation-for-leprosy-patients-in-district-meeting-201790766256175.html
https://www.livehindustan.com/national/story-human-rights-commission-directs-rehabilitation-for-leprosy-patients-in-district-meeting-201790766256175.html
https://www.livehindustan.com/national/story-human-rights-commission-directs-rehabilitation-for-leprosy-patients-in-district-meeting-201790766256175.html

i Dainik Bhaskar, Online News, 01/10/2026

Source: https://www.bhaskar.com/amp/local/uttar-
pradesh/rampur/shahabad/news/rampur-suresh-arrested-sambhal-arms-
act-absconding-case-139202847.html

AMETE H G ATHA A R TRET SRIIHYR HT SRIUT et & UehgTT, 3 Yae & &t AT | AT TR

gferd areflera o AR g o fder IR heR SR ht iRt & forg sifeam aema i ¥aT 81 8%t & dgd 2meang gfod = T
gifedd TRIdY Pl fIRTAR fohar 81 gferd = 38 e fSiet & Jgoils hedl A TRBRT AU Sedel o U & Tahg|

gferd & Hafah, ARER SRIUT i ug=m emgdTs & e ia Fardt gRer (41) O3 2R 8 a1ea & &u # g8 81 36 & o
TR G J & A # IR-SH aRe SR &1 & IRE THISIIH JUH QR HIE A 21 3R 2026 Sl SIRT g

gferd & A ol &1 R AT AFETdehR SRINT o fAdeI et UTel & gU STRIU eht FIRUR foharm| 38 amTgar deifdd i
Ger 3R STT 38T 81 I8 SHRATS ATGATG & SATTARRT 3ach! 984 & g A g | ¢IH A JUMETeh L 98, 88 dHikead IIfd AR 3R
PiCTA TR PAR LM &


https://www.bhaskar.com/amp/local/uttar-pradesh/rampur/shahabad/news/rampur-suresh-arrested-sambhal-arms-act-absconding-case-139202847.html
https://www.bhaskar.com/amp/local/uttar-pradesh/rampur/shahabad/news/rampur-suresh-arrested-sambhal-arms-act-absconding-case-139202847.html
https://www.bhaskar.com/amp/local/uttar-pradesh/rampur/shahabad/news/rampur-suresh-arrested-sambhal-arms-act-absconding-case-139202847.html

f Hindustan, Online News, 01/10/2026

Source: https://www.livehindustan.com/national/story-jharkhand-human-
rights-union-files-complaint-over-uranium-radiation-and-ethanol-factory-
Crisis-201790772039730.amp.html

SiTgrteT # gAaH ASuer SR vdHtel therll l ciehe gt ahwrs fYeprara

FIRES AHATSHR T 3 STgisT & Jgg, &5 7 JFaH Aeuee ok vdHia et € I gafervity dahe & e Ig

AT R AT H fRIhrad oot thers | 99 3 Wiy guwrsl, Ag™i-e v, US shied 3R R Hffien! & siffieri wR [Kiar siag
3R UM T 1Y hRaTs hl 7Tl i
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